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Central Administrative Tribunal, Principal Bench

OA-1520/94

f Ry
NEe
New Delhi this the 9th day of November, 1999. &\K%';
V. \\)w#y,/ ’

Hon'ble Mr. Justice V. Rajagopala Reddy, Vice-Chairman(J)
Hon'ble Mrs. Shanta Shastry, Member (A)

S.C. Anand .. .Applicant

(Applicant in person)
-Versus-

Secretary,
Deptt. of Supply & Ors. .. .Respondents

(By Advocate Shri N.S. Mehta)
1. To be referred to the Reporter or not? YES /NO

2. To be circulated to other Benches of
the Tribunal? YES /NO

(V. Rajagopélgrﬁgady)
Vice-Chairman(J)
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(smt. Shanta Shastry) (VmRajagopéla Raeddy )
rember (A) Vice~Chairman(J)




